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IN THE CENTRAL ADMINISIRALIVE TRIBUMAL,JALPOR 2&MNCH,JALPIR.
X X X
Date of Decision: 02.4.2003

0A 344/2002
Girdnar Lal Chauhan, 3r.IDA (F) O/ Prinzipal General Manager, ‘Telecom

District, Jaipur.
... Applicant

Versus
1, Union of India throujh Secretary, Department £ T2lecmm, Sancnar
Bhawan, New Delhi.
2. Chief General Manajer, Telecom Rajastnan Circl2, Jaipac.
3. Frincipal General Manajer, Telecom, Jaipur District, Jaipur.
. .. Ra@spondents
CORAM:

HON'BLE MR.H.O.GUPTA, MEMBER (ADM)

HON'BLE MR.M.L.CHAUHAM, MEMBER (JUDL)
For the Applicant .e. Mr.P.N.Jatcci
ess Mr.T.P.Sharma

For the Resporndents

ORDER - (ORAL)

.
tHeard tne learnad counsel for the parties. The l2arned counsel
the respondents arz favouranly

submits  chat
ne wants t©o

for the applicant
considering the case of the applicant and,

Pray=r granced.

cherafore,
withdraw this GA at this stage.

as
 Ihe OA stands dispasad of witndrawn.

:iézgj 7/

MEMBER (J)

(H.07GUPTA)
MEMBER (A)
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